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1

M/s. Techno 
Infratech 
Projects (India) 
Private Limited 19.03.2020 1,338,625.00 1,338,625.00       Unsecured N/A N/A N/A 100

Annexure-7

Filing under clause(d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) regulation,2016                                                                                                                                                                                                                 
                     Name of the corporate debtor: M/s. Konaseema Gas Power Limited; Date of commencement of liquidation: 20.02.2020 ; List of stakeholders as on:18.06.2021
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                     Name of the corporate debtor: M/s. Konaseema Gas Power Limited; Date of commencement of liquidation: 20.02.2020 ; List of stakeholders as on:18.06.2021
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